Annexure-VIII
Name of the corporate debtor: Raghupati Construction Private Limited; Date of commencement of CIRP: 19/10/2023; List of Creditors as on:27/03/2024

List of operational creditors (other than Workmen and Employees and Government Dues)
Amount of
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Amount .
Amount Amount | Whether |% voting
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1 Sanitary House 02.12.2023 | 3,89,734.00| 0.00 Unsecured 0.00 0.00 No 0.00% 0.00 0.00 0.00 £4 3,89,734.00 |provided by suspended directors / ex
1y management of the Corporate Debtor
Goel Sanita No information or data has been
2 House Y 02.12.2023 | 1,76,596.00| 0.00 Unsecured 0.00 0.00 No 0.00% 0.00 0.00 0.00 £4 1,76,596.00 |provided by suspended directors / ex
management of the Corporate Debtor
TOTAL g 5,66,330.00| 0.00 0.00 0.00 0.00% 0.00 0.00 0.00 k4 5,66,330.00




